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give preference to Scheduled Castes/ 
Scheduled Tribes under the Village 
Housing Projects Scheme, Low Income 
Group Housing Scheme, etc.

3. Undo: the programme for back
ward classes in the State Sector, there 
is a scheme for giving subsidy for 
construction of houses for Scheduled 
Castes and Scheduled Tribes.

4. The Reserve Bank of India issued 
some guidelines to- all Scheduled 
Commercial Banks in June, 197fi for 
giving loans for housing schemes in
cluding rural housing schemes. It 
was provided that the rate of inter- 
est on bank credit for promotion of 
housing schemes and hostels specifi
cally intended for Scheduled Castes 
and Scheduled Tribes should not ex
ceed the rate prescribed under Differ
ential Interest Rate Scheme, viz., 4 
per cent.

5. HUDCO has introduced a scheme 
to provide loans to the agencies no
minated by State Governments for 
construction of houses in rural areas. 
Loans will be available for the con
traction of low cost houses, the cost 
not exceeding Rs. 4,000. HUDCO will 
provide loan to the extent of 50 per 
cent of the cost of project, the ba
lance being found by the construction 
agencies from their own sources 
which can be in the form of allottee's 
own contribution in cash or kind, 
subsidy and/ or loan from the State 
Government.

Option for Alternative Allotment of 
Plot, in Pitampura Residential 

Scheme, Delhi

9507. SHRI HARI SHANKAR MA
HALS: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether it is a fact that DDA 
had vide its letter No. F.l(33)/77- 
LSB(R) dated April, 1977 asked those 
persona who had applied in August, 
1>7B for allotment of plots and were

unsuccessful in the draw of lots to- 
give their option for alternative allot
ment in Pitampura Residential 
Scheme;

(b) if so, the total number and 
names of those persons who gave their 
option in this regard; and

(c) the time by which they are- 
likely to be allotted plots?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT); (a) Yes, Sir.

(b) and (c). The total number of 
persons who gave their option is 1914. 
The allotment is likely to be made 
by July/August, 1978. In view of this, 
it may not be necessary to know the 
names.
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